NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH

PRESENT: SHRI B.S.V. PRAKASH KUMAR
MEMBER (JUDICIAL)

SHRI V. NALLASENAPATHY
MEMBER (TECHNICAL)

Attendance-cum-order sheet in the case of M/s. Eagle Agro Farms Pvt. Ltd. & Ors.

CP No. 06/2015  w/s_ 397-398 DATE :_11.07.2016 TIME: 10.30 AM
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C.P No. 06/397-398/NCLT/MB/MAH/2015

1. Petitioner side is absent. Re.spondent side Counsel is present.

2. Since this matter has come first time for hearing before NCLT, the
Respondents are directed to communicate the next date of hearing to the

Petitioners.

3 List this matter on 16% September, 2016 at 10.30 a.m. for final
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Member (Judicial)
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V. NALLASENAPATHY
Member (Technical)
Dated: 11" July, 2016.



